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(c) whether any candidates obtai-
rng high position in the order of merit 
have been kept out on flimsy grounds 
viz. participation in peaceful student 
demonstration and if so, whether the 
matter was properly investigated and 
the reasons conveyed to the candi-
dates concerned; and 

(d) if not, the reasons therefor? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS: (SHRI 
H. R. GOKHALE): (a) Yes sir. 

(b) to (d). A list of names of can-
didates declared qualified in the order 
of merit is attached. 25 candidates 
were to be appointed from this list to 
Delhi Judicial Service. Two candidates 
who had obtained higher positions 
were not considered suitable for 
appointment because they had giv~n 
false information in the attestatio'} 
form; ingpite Of the warning given 
therein that furnishing of false infor-
mation or suppers ion of any factual 
information was likely to rende" 
candidate Unfit for employment. Th~ 

reasons for rejection are not convey'ed 
to the candidates concerned. 

List of order of merit of the candidates 
selected as a result of Delhi Judicial 
Sl'l'vice Competitive Examination held 

in September/October, 1972. 

No. in 
oreder 

of merit Name of can<iidate 

IShIi Hari Par kash Sharma 

2 ShIi Bhag wan Das Gael 

3 Shri Ram Narain Jindle 

4 Shri Kuldip Singh 

"5 Shri Babulal Garg 

6 Miss Aruna Jain 

ShIi Molundra Kumar Gupta 

8 Shri Jag lish Prasad. 

9 Shri Ashok Kumar Srivastava 

10 Miss Ulmila Rani 

No. in 
order 
of merit Nsme of candida te 

I IShIi yash Paul Luckria 

12 ShIi Darslurn Singh 

13 ShIi Vidya Bhushan Gupta 

14 Shri Padam Chand Aggarwal 

15 Shri Kailash Chander L ohia 

16 Shri Satnam Singh 

17 Miss Mamta Rani 

18 ShIi Shahsi Mohan Gupta. 

19 ShIi Dinesh Dayal 

20 ShIi Om Parkash Gogne 

21 ShIi Manjit Singh Sabhaf\\"a! 

22 ShIi Raj Kumar Sharma. 

23 Shri }ai Krishna (Scheduled Caste) 

24 Shri Mukhtiar Singh (-Jo-) 

25 Shri Thakur Das Keshav(Schedul ed 
Caste) 

26 ShIi Balbir Singh (Scheduled Caste) 
27 ShIi Brahma Nand (Scheduled Caste) 
28 Shri Jaswan! Singh (Scheduled Caste) 

29 Shri Bhola Datt. (Scheduled Caste) 

30 Shri Rattan La! Scheduled Caste) 

Rationalisation of capacities of foreign 
Drug Firms 

415{). SHRI K. S. CHAVDA: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to refer to 
the reply given to Un starred Question 
No. 337 on 13th November, 1973 and 
state: 

(a) what exactly is implied by ra-
tionalization of capacity in the case 
referred to; 

(b) whether as a result of rational-
isation, the fo,·mulations capacity of 
Messrs Glaxos has been increased: 
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(c) whether Government have taken 
into consideration its adverse effect 
on foreign exchange resources directly 
as well as indirectiy i. e. enabling the 
foreign firm to build up its assets in 
India; and 

(d) would it not mean regu1arising 
the unauthorised production of the 
firm a"d depr; ving Indian sector 
manufactures, who possess technical 
know-how etc. for the last two 
decades? 

THE MIN1STER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI SHAHNAWAZ 
KHAN): (a). Rationalisation irr,plies 
consolidation of capacities for each 
category of formulations with respect 
to production undertaken under the 
non-objection letters and the earlier 
libera'ised policy including diversifi-
cation and exemption with Tegard to 
formulation based on the bulk dngs 
produced by the concerned company. 

(b). No. Sir. The capacity was fixed 
on the basis of the production already 
achieved in 1969, 1970 or 1971. 

(c) Does not arise as no additional 
investment in plant and machinery 
was involved. 

(d). No Sir. 

Cancellation of trains between Hazrat 
Nizamuddin and Delhi Safdarjang and 

between Jind and Jakhal. 

4151. SHRI ISHWAR CHAUDHRY: 
Will the Minister of RAILWAYS!:Je 
pleased to state: 

(a) v:hether a large number of trains 
viz. lDJP. 2DJP, 343 UP. 344 Dn, IDR, 
2RDG. lDSS. 2DSS and IDKRj2DKR 
(between Hazrat Nizamuddin and 
Delhi Safdarjang) IDJ~2DJ (between 
Jind and Jakhal) on Delhi-Ferozepore 
section have been subjected to a fre-
quent and prolonged cancellation du-
ring the :year 1973; 

(b) how manY Of them are still under 
suspension and what steps have been 
or are being taken to avoid such even-
tualities; and 

(c) what is the total loss suffered 
by Railway in terms of passenger 
traffic on this account? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI: (a) and 
(b). These trains were cancelled from 
time to time during the year 1973 due 
to factors like loco staff agitation, mo-
vement of foodgrains, reduced avail-
ability Of coal etc. All these trains ex-
cept IDKRj2DKR have, however, 
since been restored. 

(c) Inormation is being collected 
and will be laid on the table of the 
Sabha. 

4152· ~m~ mro 
~[~+ffrlfQ~'lit~rnf~ : 

(~) ~ f~<'l.'r>i ~'t>r~~

w;fi 'n: Wm!-.Pf. ~ 'P1 ipf rn 'f; 
f~ tz~ ~ <lSf l'tor'f 'f'!"f.r 1f;T 

wm:: ~ ; 

( ~) m~ c;t, en "3"'rl; f~ J;f,!-
mf"f"f qf~ f'f.CR1 ~ 

( 'T ) '3'1 ;:2:'Irl 'iiT 'fPf "~l:f f q)lrr fo[~'f.f 

f~'f"", ~ \r:l~ i.l; f"f'~ f~ ~; 

("1') F ~11R i:r fBff <m'T 
mfs!ft ~i 'f.7>IT ,,"p- "f"f[ rnr ? 




